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News item titled “Dyeing units continue to operate illegally in
Gurgaon polluting Najafgarh drain, despite court orders”
appearing in The Times of India dated 22.08.2024.....(Tribunal on

its own motion)
Vs

1. The Central Pollution Control Board, Through its Member
Secretary |

Parivesh Bhawan, East Arjun Nagar, Shahdara, Delhi-110032.
Phone: 91-11-43102030
Email: ccb.cpcb@nic.in
2. Harayan State Pollution Control Board, Through its Member
Secretary

C-11, Sector — 6, Panchkula — 134 109

Haryana, India

Phone No: 011- 22303655, 43102207

E-mail: mscbh.cpcb@nic.in

3. Ministry of Environment and Forest, Through its Regional
Office
Integrated Regional Office, Bays No. 24-25, Secter 31 A, Dakshin
Marg, Chandigarh — 160030
Phone No: +91-9868809513

E-mail: ronz.chd-mef{@nic.in

4. Dist;‘ict Magistrate, Gurgaon
Office: First Floor, Mini Secretariat, Gurugram, Pincode: 122001
Phone No: 0124-2321144
E-mail: degrglat]hry[dot]nic[dot]in




